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THB MINISTER OP STATE OF THB 
MINISTRY OF LABOUR (SHRI T. 
ANJIAH) : (a) The Labour Mini&ters• 
Conrerence recommended amendment of 
FactoriH Act. t 948 to include suitable 
provisions to deal with safety in hazard-
ous lndu'itries. Tne Conference also 
ro:ommcnded that penalty for continued 
violation of safety regulations in h:izard-
ous industries should be compulsory 

imprisonment. 

(b} and (c). The State oovernments 
have been advised to set up Task Forces/ 
Committees to identify the hazudous 
industries in their areas and make details 
of the same available to the or:anisation 
or DGFASLI who would thereafter 
prepare a com!D•,n list of hazardous 

industries. 

(d> Government ha\"e formulated edu-
cational Plan of Action with a view to 
reduce accidents a!I well as th:: occupatio-
nal health hazards. Thia Plan which is 
to be implemented by employers. emp-
loyees State Governments/Union Territory 

i~istratioos envisaacs adoption of 
safety and hoalth accidents reduction mea-
sures in all enterprises which arc identified 
as hazardous units. settina up of a safety 
control cell i .1 tho States and workers 
involvement in schemes on safety and 

prevention of health baz.&rds. 

Bio-gas Techaology 

203 t. SHR I CHINTA MOHAN : 
W ill the Minister of AGRlCULTURE 
AND RURAL DEVELOPMENT be 

pleased to state : 

(a) whether bioaas technology is not 
catching up fast enouah due to failure of 
ICAR •s R&D effort ; 

(b) bow do India's bioaas techool<>ay 
and production compare with those of 
China; and 

(c) steps taken to step up R&D 
efforts in this direction ? 

THB MINISfER OP STATB IN THB 
DBPAR.TMENT OP RURAL OBVELOP-
MENT (SHRI CHANDULAL CHAND-

RAICAR) : (a} No. Sir. It is not 

right to say that bio-a• tochnoloSY is not 
catchina up. India is the second Jaraest 
country usina bio-aas technolo&Y io 
the World and Indian Council or 
Aaricultural Research bas aivca 
suffi.:icnt R&D support in this area. 
As a matter of fact it was ICAR's 
pione::rina work that helped India in 
exploitina bio-aas technoloay on a larae 
scale. 

(b} Our bio-1as technoloay coi:pparea 
well with that of China. It may be 
mcotioneJ that since J 981-82 bio-aas 
installations in the country have been 
almost doublina every year. 

(c) The Government of India have 
created tho Department of Non. 
Conventional Energy Sources which is 
now the nodal Department for bio-aas 
technoloay. In their pro1ramme. bio-... 
technology has been priority. They have 
a National Project on Bio-gas Develop-
ment. IC"-R is operatina a Coordinated 
Scheme on Renewable Eneray Sources and 
a multilocation Operational research 
scheme on energy and nutrient manaae-
mcot in agriculture where bio-gas tecboo-
logy is a key component. 

Fiaaoclal aid to States for Pat Control 
Scbemes 

2032. SHRI CHINTA MOHAN : 
Will the Minister of AGRICULTURB 
AND RURAL DEVELOPMENT be 

pleased to state : 

(a) whether Centro is to fund 
Haryana Pest Control Scheme for "Wbite 
grub" and if so, details thereof; 

(b) whether it is a fact that most 
pests arc airborne and afl'oct craps acroa 
States and national bOrdors ; aod 

(c) whether Government propose to 
a ivo similar financial aid and •upport to 
all such pest control schemes for all tho 
. States locladin1 Andhra Pradesh 1 

THE MINISTER OF STATS IN THB 
DEPARTMENT OF RURAL DBVBLOP-
MENT (SHRl CHANDULAL CHAND-

RAKAR): (a) Yes, Sir. Tho C.COual 




